
SUPREME COURT OF INDIA 
(Admn. Materials Branch) 

 
Ref No. AI Solutions/2023/SCI 

 
June 11, 2023 

 
N O T I C E 

 
In continuation of notice dated June 09, 2023, please take note that keeping 

in view the heightened interested received by us from the intended bidders, the 

scheduled pre-bid meeting for “DESIGN, DEVELOPMENT, AND IMPLEMENTATION 

OF ARTIFICIAL INTELLIGENCE (AI) SOLUTION, TOOLS FOR TRANSCRIBING 

ARGUMENTS AND COURT PROCEEDINGS AT SUPREME COURT OF INDIA” on June 
12, 2023, 11:30 A.M. onwards shall now be convened at Multipurpose Hall, 
Second Floor, ‘C’ Block, Additional Building Complex, Supreme Court of India, 
Mathura Road, New Delhi. 

  
All participants, who intend to attend the pre-bid meeting must take note that 

the same shall be convened in physical mode only. Further, please take note that the 

relevant details of representatives for entering the high security zone and issuance of 

entry pass well in advance may kindly be sent through email -  

boamsupremecourt.sc@nic.in  

 

For issuance of entry pass, the concerned representative must visit the 

Reception Office, Gate No. 1, Additional Building Complex, Supreme Court of India 

well before the scheduled time for smooth entry and also carry along documents - 

valid (Govt. issued) proof of photo-identity (original and one photocopy at least). 
 

 

Sd/- 
(Anil Kumar Sharma) 

Additional Registrar 
Admn. Materials Branch 


